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lay in identification of beneficiary
families by the Block Officials. Banks
are reported to have already instruct-
ed their controlling officers for expe-
ditious disbursal of applications under
the Scheme.

Decision to discontinue Import of
Edible Oil

9618. SHRI .CHAMANBHAI H.
SHUKLA:

DR. BIJOY MONDAL:

Will the Minister of COMMERCE,
CIVIL SUPPLIES AND COOPER'A-
TTON be pleased to state:

(a) whether Government of India
have since taken decision to disconti-
nue the import of Edible Oil from
foreign countries;

lb) if so, the reasons thereof; and

(c) what will be its impact on the
prices of vanaspatj -in the country and
what alternative arrangements have
been made to maintain the prices of
vanaspati?

THE MINISTER OF STATE IN ':CH'E
MINISTRY OF COMMERCE, CIVIL
SUPPLIES AND COOPERATION
(SHRI KRISHNA KUlVIAR GOYAL):
(a) No, Sir.

(b) and (c). Do not arise.
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Promotion prospects of Stenographers
transferred from Indian Audit and

Aceonnts Departments

9620. SHRl SHIV NARAIN SAR-
SONIA: Will the DEPUTY PRIME
MINISTER AND MINISTER OF FIN-
ANCE be pleased to state:

(a) what are the promotion pros-
pects of stenographers transferred
from Indian Audit and Accounts De-




